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Hon`ble NGT, Appeal 11/2024 (CZ) 

ACTION TAKEN REPORT  

Sub:-Action Taken Report in compliance to the Hon’ble NGT order dated 
06/08/2024 in the matter of Appeal 11/2024 (CZ) M/s Jayshri Gayatri Foods 

products Pvt. Ltd. V/s MPPCB through its Member Secretary & Ors. 

Hon’ble NGT issued following instructions on dated 06/08/2024 in the matter 

of Appeal 11/2024 (CZ) M/s Jayshri Gayatri Foods products Pvt. Ltd. V/s 

MPPCB through its Member Secretary & Ors.:- 

 

“….3. We have considered the measures required to be taken in light 

of recommendation of CPCB which is as under:- 

“The revocation of the closure direction may be considered after 
the following compliances made by the industry: - 

i. Submit the action plan for cleaning the agricultural land 

where intentional discharge was done & execute within 7 

days. 

ii. Clean up the old ETP and put PTZ camera to supervise any 

discharge outside the premise.  

iii. Scientifically dispose the raw material spoiled during the 

closure period.  

iv. Submit the ZLD plan with Bank Guarantee to MPPCB.   

v. Submit the emergency protection plan.   

vi. Provide the Hazardous waste storage site, display board as 

per the HOWM Rules 2016.  

vii. Provide separate storage for milk fat storage to avoid 

spillage.   

viii. Repair flow meter installed at new ETP inlet & other places. 

Install flow meter at the effluent outlet point at the plant 

premises. MPPCB may verify the functionality of the same.”  

Also, it is recommended that –  
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Hon`ble NGT, Appeal 11/2024 (CZ) 

➢ MPPCB may conduct the water audit of the industry to 

ascertain the actual water consumption, waste water 

generation, treatment & utilization.  

➢ MPPCB may assess & imposed Environmental damage 

cost and recover the same.  

4. Accordingly, we direct the Project Proponent and State PCB to act 

in accordance with the recommendations and submission by the 

CPCB and remedial measures must be adopted as soon as 

possible.  

5. After compliance of the recommendation submitted by the CPCB, 

the project proponent shall submit the report to the State PCB and 

State PCB will immediately take a decision for the continuance of 

the operation of the unit. This order may not be treated as a 

permission to operate the unit, but it is for the State PCB to 

comply the environmental conditions and if all the 

recommendations submitted and reported by the CPCB are 

complied and in-case steps and measures have been taken by the 

Project Proponent for the compliances of the conditions, then in 

that case the State PCB will immediately consider the revocation 

of the closure direction within a time frame say within a week 

after the report submitted by the Project Proponent.  

6. In-case the State PCBs is of the opinion that the unit is to be 

permitted to operate, then in that case a bank guarantee of Rs 5 

lakhs should be furnished by the unit with the condition that in 

case of further violation, that amount shall be forfeited in favour 

of the State.  

7. In-case of compliances of the conditions and recommendations submitted 

by the CPCB, the electric supply may be connected again for proper and 

smooth functioning and maintenance of the unit. Further Action Taken Report 

by the State PCB be filed within 15 days.” 
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Hon`ble NGT, Appeal 11/2024 (CZ) 

1) In compliance to the order of Hon’ble NGT dated 06/08/2024, an inspection 

of M/s Jayshri Gayatri Foods Pvt. Ltd., Village-Pipaliya Meera, Tehsil- 

Sehore, District- Sehore (M.P.) was conducted by MPPCB Officials on dated 

10/08/2024 and the detailed inspection report is enclosed as Annexure - A. 

As per the inspection report, the compliance status of the instructions issued 

by Hon’ble NGT on dated 06/08/2024 are mentioned as under: - 

COMPLIANCE OF CPCB RECOMMENDATIONS :-  

N

o 

Recommendations of CPCB Compliance by Industry 

i. Submit the action plan for cleaning 

the agricultural land where 

intentional discharge was done & 

execute within 7 days 

Complied  

(kindly refer Page no. 8) 

ii. Clean up the old ETP and put PTZ 

camera to supervise any discharge 

outside the premise 

Complied  

(kindly refer Page no. 9) 

iii. Scientifically dispose the raw 

material spoiled during the closure 

period 

Complied  

(kindly refer Page no. 9 & 

10) 

iv. Submit the ZLD plan with Bank 

Guarantee to MPPCB 

ZLD plan is submitted.  

A letter is issued by 

MPPCB for the submission 

of Bank Guarantee. 

(kindly refer Page no. 10-

12) 

v. Submit the emergency protection 

plan 

Complied  

(kindly refer Page no. 12) 

vi. Provide the Hazardous waste 

storage site, display board as per the 

HOWM Rules 2016 

Complied  

(kindly refer Page no. 12) 

vii. Provide separate storage for milk fat 

storage to avoid spillage 

Complied  

(kindly refer Page no. 13) 

viii. Repair flow meter installed at new Complied  
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Hon`ble NGT, Appeal 11/2024 (CZ) 

ETP inlet & other places. Install 

flow meter at the effluent outlet 

point at the plant premises. MPPCB 

may verify the functionality of the 

same 

(kindly refer Page no. 13) 

COMPLIANCE OF ADDITIONAL RECOMMENDATIONS 

ix. MPPCB may conduct the water 

audit of the industry to ascertain 

the actual water consumption, 

waste water generation, treatment 

& utilization 

The water audit report is 

prepared and details are 

given at page no. 13-15. 

x. MPPCB may assess & imposed 

Environmental damage cost and 

recover the same 

- MPPCB assessed the EC 

as per CPCB guidelines. 

(kindly refer Page no. 15) 

- A letter is issued to the 

industry regarding levied 

environmental 

compensation of Rs. 

3,20,000/-.  The copy of 

letter is enclosed as 

Annexure B. 

 

 

 

2) In light of above points and as per the order dated 06/08/2024 of Hon’ble 
NGT, status of compliance of CPCB recommendations are found satisfactory 

during the inspection dated 10/08/2024. Therefore, in compliance of the order 

of Hon’ble NGT dated 06/08/2024, MPPCB, Bhopal issued order vide letter 

no. 3998 dated 20/08/2024 for the restoration of the electric power supply for 

regular operation of unit M/s Jayshri Gayatri Foods Pvt. Ltd., Village-Pipaliya 

Meera, Tehsil- Sehore, District- Sehore (M.P.) with the following directions 

to the industry mentioned as under. The copy of the order is enclosed as 

Annexure C:- 
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(a) The industry will comply with the consent conditions given by 

MPPCB. 

(b) The industry will ensure adherence to the recommendations of CPCB 

as mentioned in the order of Hon’ble NGT dated 06/08/2024, 

(c) The industry will implement zero liquid discharge (ZLD) and will 

submit a bank guarantee of 25 percent of the cost of zero liquid 

discharge (ZLD) scheme to MPPCB before 15/10/2024. 

(d) As per the para 6 of the order of Hon’ble NGT dated 06/08/2024, a 

bank guarantee of Rs 5 lakhs with validity period of 3 years should 

be furnished by the industry to ensure that there shall not be any  

violation in future. 

(e) The industry shall deposit the imposed environmental compensation 

of Rs. 3.20 lakhs by MPPCB immediately. 

 

3) As per above order dated 20/08/2024 of MPPCB regarding electric power 

supply restoration of the industry, M.P. Electricity Board, Sehore complied 

with the order and restored the electricity of the unit M/s Jayshri Gayatri 

Foods Products Pvt. Ltd., Village-Pipaliya Meera, Tehsil- Sehore, District- 

Sehore (M.P.) on dated 21/08/2024 at 09:25 A.M. The copy of order of 

MPEB is enclosed as Annexure D. 

 

 
 

Brajesh Sharma 

Regional Officer 

RO, MPPCB, Bhopal 

Prakamya Tiwari 

AE 

RO, MPPCB, Bhopal 

  

   

   

   

 



 

 

INSPECTION REPORT 

Sub:-Inspection Report in compliance to the Hon’ble NGT order dated 
06/08/2024 in the matter of Appeal 11/2024 (CZ) M/s Jayshri Gayatri 

Foods products Pvt. Ltd. V/s MPPCB through its Member Secretary & 

Ors. 

As per the instruction, an inspection of M/s Jayshri gayatri foods Pvt. 

Ltd., Village-Pipaliya Meera, Tehsil- Sehore, District- Sehore (M.P.) was 

conducted by MPPCB Officials Shri Brajesh Sharma, Regional Officer, RO, 

MPPCB, Bhopal, Shri JK Rajoriya, Junior Scientist, RO, MPPCB, Bhopal 

and Shri Jainendra Chandel, Chemist, RO, MPPCB, Bhopal on dated 

10/08/2024. During inspection the industry representative Mr Amit Kuklod, 

DIrector and Mr Jaideep Mukherji were present. The inspection was carried 

out to observe the present status of Hon’ble NGT instructions issued on dated 

06/08/2024 in the matter of Appeal 11/2024 (CZ) M/s Jayshri Gayatri Foods 

products Pvt. Ltd. V/s MPPCB through its Member Secretary & Ors. The 

main points of the order are shown as under:- 

 

“3. We have considered the measures required to be taken in light 

of recommendation of CPCB which is as under:- 

“The revocation of the closure direction may be considered after 
the following compliances made by the industry: - 

i. Submit the action plan for cleaning the agricultural land 

where intentional discharge was done & execute within 7 

days. 

ii. Clean up the old ETP and put PTZ camera to supervise 

any discharge outside the premise.  

iii. Scientifically dispose the raw material spoiled during the 

closure period.  

iv. Submit the ZLD plan with Bank Guarantee to MPPCB.   

v. Submit the emergency protection plan.   

vi. Provide the Hazardous waste storage site, display board 

as per the HOWM Rules 2016.  
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vii. Provide separate storage for milk fat storage to avoid 

spillage.   

viii. Repair flow meter installed at new ETP inlet & other 

places. Install flow meter at the effluent outlet point at the 

plant premises. MPPCB may verify the functionality of the 

same.”  

Also, it is recommended that –  

➢ MPPCB may conduct the water audit of the industry to 

ascertain the actual water consumption, waste water 

generation, treatment & utilization.  

➢ MPPCB may assess & imposed Environmental 

damage cost and recover the same.  

4. Accordingly, we direct the Project Proponent and State PCB to 

act in accordance with the recommendations and submission by 

the CPCB and remedial measures must be adopted as soon as 

possible.  

5. After compliance of the recommendation submitted by the CPCB, 

the project proponent shall submit the report to the State PCB 

and State PCB will immediately take a decision for the 

continuance of the operation of the unit. This order may not be 

treated as a permission to operate the unit, but it is for the State 

PCB to comply the environmental conditions and if all the 

recommendations submitted and reported by the CPCB are 

complied and in-case steps and measures have been taken by 

the Project Proponent for the compliances of the conditions, 

then in that case the State PCB will immediately consider the 

revocation of the closure direction within a time frame say 

within a week after the report submitted by the Project 

Proponent.  

6. In-case the State PCBs is of the opinion that the unit is to be 

permitted to operate, then in that case a bank guarantee of Rs 5 
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lakhs should be furnished by the unit with the condition that in 

case of further violation, that amount shall be forfeited in 

favour of the State.  

7. In-case of compliances of the conditions and recommendations 

submitted by the CPCB, the electric supply may be connected 

again for proper and smooth functioning and maintenance of 

the unit. Further Action Taken Report by the State PCB be filed 

within 15 days.” 

 The Geographical locations, photographs and visual observations 

were recorded during inspection. The Photographs are enclosed as 

Annexure-I. The statuses of compliance of the recommendations of 

CPCB by Project proponent are observed during the inspection and 

details are mentioned as under: - 

 

i. Submit the action plan for cleaning the agricultural land where 

intentional discharge was done & execute within 7 days 

  

 Project proponent vide letter dated 08/08/2024 and dated 

12/08/2024 has submitted action taken report for the cleaning of 

agriculture land where intentional discharge was done. Copy 

enclosed as  Annexure – II &III 

 PP has cleaned and ploughed the land and sowing vegetation for 

cows. 

 The MPPCB officials inspected the agriculture land on 10/08/2024 

and observed that the pipes used for discharge of untreated 

industrial effluent of M/s Jayshri gayatri foods Pvt. Ltd., Village-

Pipaliya Meera, on agriculture land are removed and no pipe was 

observd. 

 No industrial effluent was observed on the agriculture land during 

inspection. 

 The agriculture land on which intentional discharge was seen on 

dated 10/07/2024 was cleaned by PP and also ploughed the land to 

overturn the upper soil cover. 

 The grass was seen growing on the land. 
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ii. Clean up the old ETP and put PTZ camera to supervise any 

discharge outside the premise 

 

 PP vide letter dated 08/08/2024 and dated 12/08/2024  submitted 

that they have cleaned all the tanks of old ETP and will be used 

for storing water for firefighting system. Copy enclosed as  

Annexure – II &III 

 As per letter underground tank at ETP site will be used as effluent 

collection tank and after removal of fat the effluent will be 

transferred to new Effluent Treatment Plant of 500 KLD capacity 

for treatment. 

 The MPPCB officials on dated 10/08/2024 inspected the old ETP 

of 200 KLD capacity located on the back site of industry and 

observed that the tanks are cleaned & emptied and not effluent 

was found stored in to it.  

 PTZ camera was found installed on the column of boiler house. 

The representative of unit shown the live demonstration of PTZ 

camera. It was operational and having clear view to supervise and 

discharge outside the premises.  

 

iii. Scientifically dispose the raw material spoiled during the closure 

period 

 PP vide letter dated 08/08/2024 and dated 12/08/2024, submitted 

that the raw material which got spoiled due to non-availability of 

electricity is being treated as per plan. The spoiled milk which 

was already there in the stock used to produce waste powered and 

waste fat and remaining waste water sent to ETP for treatment. 

Copy enclosed as  Annexure – II &III 

 The MPPCB officials on dated 10/08/2024 inspected the plant and 

observed that the perishable matter is deposed of as all the tanks 

were found empty. 

 As per the Honble NGT order dated 25/07/2024, MPPCB issued 

vide order dated 30/07/2024 to MPEB to revoke the electric 
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power supply for 09 days to scientificaly disposal of the spoiled 

raw material, . 

 Accordingly PP has operated the plant to reduce the pollution load 

of the spoiled milk by removing waste powder and waste from the 

spoiled milk and then sent the waste water generated from above 

process to ETP of 500 KLD capacity for final treatment. 

 During inspection no foul smell was felt within the plant area. 

 During inspection the electric power of the unit was found 

disconnected by MPEB and plant was not is operation. 

 

iv. Submit the ZLD plan with Bank Guarantee to MPPCB 

 PP vide letter dated 08/08/2024 and dated 12/08/2024 submitted 

the ZLD plan. Copy enclosed as  Annexure – II &III 

 As per ZLD plan PP submitted that they will also procure and 

install suitable ME (Evaporator) to evaporate any excess water by 

July 2025. They will pay the bank guarantee as per the directions 

of the MPPCB. 

 The main points of ZLD plan is as under: 

o The company draws on an average approx. 30 KLPD 

water from its borewell. This borewell is authorised for 

drawing max. 32 KLPD water by CGWA. 

o The Company processes milk for production of various 

products like Paneer, Cheese etc. and thereby produces 

whey. Which varies on daily basis based on intake of raw 

milk, raw milk being a natural commodity gets affected 

by season and demand 

o The remaining quantity of water required for the 

operation of the plant is received from the recycled RO 

treated waste water from the ETP situated approx. 2 KM 

away from the plant, quality of which is maintained as 

per the norms of the CPCB. And the evaporator 

condensate during manufacturing process. 

o The total water available is used for the following 

purposes 

 

a. Operation of the Steam Boiler -2 nos. with 

capacity 8 TPH and 12 TPH respectively. 

b. Operation of the Refrigeration system which is 
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connected with cooling towers and evaporative 

condensers. 

c. The RO reject is evaporated through Mist 

Evaporators. 

d. Cleaning of premises, production area, office area, 

plant and machinery, equipment, toilets, cleaning 

of vehicles etc. 

e. Drinking water, hand wash, foot wash, 

horticulture, cleaning of uniforms etc. 

o The company also maintains a cow shed comprising 

approx. 180 cows and therefore a lot of water is used for 

cleaning activities to keep the shed clean. The cow-dung 

is used to produce manure which is then used for the land 

mentioned above. 

o The plant therefore maintains Zero Liquid Discharge. 

 The MPPCB officials on dated 10/08/2024 inspected the Bore 

well, Fresh water storage area, Effluent Treatment Plant of 500 

KLD capacity.  

 The 500KLD UASB technology based ETP has following unit 

operations with their capacity:  

S.NO. Unit operation  Capacity 

1.  Screen Chamber &Fat 

trapper 

08 KL 

2.  Equalization tank 450KL 

3.  UASB reactor 3000KL 

4.  Primary clarifier 150KL 

5.  Aeration tank 750KL 

6.  Secondary clarifier 150KL 

7.  Filter feed tank 25KL 

8.  Ultra-Filtration 50KL 

9.  Reverse Osmosis  20KL/hr 

10. RO permeate tank 80KL 

11. RO reject tank 70KL 

 

 The ETP was found operational but effluent was not coming from 

the plant as power supply of the plant was disconnected. PP 

informed that the ETP is kept functional to make bio-reactor 

media alive. This is achieved by recirculation of available waste 
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water. 

 Two HDPE pipes line are laid from plant to ETP and from ETP to 

Plant to carry effluent and treated water respectively through these 

pipes.  

 A site lab is establish in the ETP premises and record being 

maintained about flow and chemical parameters of effluent and 

treated waste water. 

 The UASB anaerobic digester  

 Two PTZ cameras are installed which are accessible through 

internet  

 

v. Submit the emergency protection plan 

 

 PP vide letter dated 08/08/2024 and dated 12/08/2024 submitted 

the emergency protection plan. Copy enclosed as  Annexure – II 

&III 

 As per plan 500 KLPD is having sufficient storage in terms of 

collection tank and RO water storage tank. Still in case of any 

breakdown the untreated effluent can be stored in the empty tanks 

of the old ETP storage tanks till the problem is fixed. In case of 

any major breakdown where repair may take long time, and the 

effluent cannot be further stored, the production will be halted till 

500 KLPD ETP is functional again. 

 

vi. Provide the Hazardous waste storage site, display board as per 

the HOWM Rules 2016 

 The MPPCB officials on dated 10/08/2024 inspected the 

Hazardous Storage area and the display board as per the HOWM 

Rules 2016 

 PP has provided covered shed with proper platform and collection 

pit for Hazardous waste storage within the plant presmises. 

 Display board as per the HOWM Rules 2016 is provided at the 

entrance of the plant. 
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vii. Provide separate storage for milk fat storage to avoid spillage. 

 

 The MPPCB officials on dated 10/08/2024 inspected the Storage 

area for milk fat storage. PP has provided covered shed with 

proper platform.  

viii. Repair flow meter installed at new ETP inlet & other places. 

Install flow meter at the effluent outlet point at the plant 

premises. MPPCB may verify the functionality of the same 

 The MPPCB officials on dated 10/08/2024 inspected the flow 

meters installed at Generation point of effluent at plant, at ETP 

inlet, at ETP outlet and at RO inlet. 

 The new flow meters are installed and were in functional 

condition. 

 

Additional Points 

ix. MPPCB may conduct the water audit of the industry to ascertain 

the actual water consumption, waste water generation, treatment 

& utilization. 

 The MPPCB officials on dated 10/08/2024 discussed the actual 

water consumption, waste water generation, treatment & 

utilization of treated waste water with the plant representative. 

Accordingly the information provided by PP are given as under: 

 

o The product wise manufacturing process and the details 

of plant and machinery are enclosed as  Annexure – IV 

o There are total 10 products manufactured using milk as 

main raw material. 

o The products are Butter, Cheese,  Cream , Dairy Based 

Dessert ( Sweet), Fat Spread and Mayonise, Flavoured 

Milk, Ghee,  Milk Powder,  Paneer and Ready To Eat. 

o Water supply is from one bore well and per day water 

extraction is 32 KLD. Plant is having a 100 KL storage 

facility within the plant premises. 

o The average production is reported as 250000LPD of 

Milk. 
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o There are two Boilers of 8 TPH capacity and 12 TPH 

capacities. Water consumption is 30 KLD and Boiler 

blow down is 15 KLD. 

o DM plant is having capacity of 10KLPH capacity. 

o Water consumption and discharge from different 

activities are as under: 

 

Activity Quantity  

Water consumption in Boiler 30KLPD 

Boiler Blow down KLD 15KLPD 

DM Plant Details   10KLPH 

Manufacturing Process KLD 25KL 

Water required for the washing and 

cleaning in KLD 

150KL 

Water consumption in Plantation 10 KLPD 

Total waste water generation KLD 362 KLPD 

Quantity of Treated waste water 

recycled KLD 

186 KLPD 

Uses of Recycled treated waste 

water KLD 

186 KLPD 

 

o Activity wise water consumption and source of water is 

given as under: 

 

Uses Activity Quantity 

of Water 

(liters) 

Source of 

Water 

Waste 

water 

generation 

(liters) 

Cooling 

Tower 

155000 Recycled 

treated 

effluent RO 

10000 

Steam Boiler 30000 Recycled 

treated 

effluent RO 

15000 

Domestic 5000 Borewell  3000 

Manufacturing 

Process 

25000 Borewell 184000* 
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Cleaning -in-

place 

105000  Evaporator 

condensate 

105000 

Vehicle 

cleaning 

35000 Evaporator 

condensate 

35000 

Gardening 10000 Evaporator 

condensate 

0 

Floor cleaning 10000 Evaporator 

condensate 

10000 

Toilets 1000 Recycled 

treated 

effluent RO 

800 

Mist 

Evaporator 

155000 RO reject 

water 

0 

 

  In view of above it is observed that during the manufacturing 

of  Paneer, Cheese, Skim Milk, Butter, Fat Spread water is not 

added but water is generated. Whereas in the manufacturing of 

Mayo water is consumed for preparation. 

 Most of the water is required for cleaning and washing 

purposes to maintain hygienic conditions within the plant area.  

 The vehicles carrying fresh milk to plant also washed 

thoroughly with fresh water after unloading of milk. 

 In view of Fresh water intake from Bore well is approx 32 KLD 

whereas waste water generation is approx 320-365 KLD (Avg).  

 

x. MPPCB may assess & imposed Environmental damage cost and 

recover the same. 

 Environmental Compensation on M/s Jayshri Gayatri Food 

Products Pvt. Ltd., Village-Pipaliya Meera, Tehsil- Sehore, 

District- Sehore (M.P.) for violation period 09/07/2024 to 

16/07/2024. is assessed based on the CPCB methodology of 

EC assessment. Details of assessment is enclosed as Annexure 

- V 

 Environmental Compensation to be levied on M/s Jayshri 

gayatri foods Pvt. Ltd., Village-Pipaliya Meera, Tehsil- 

Sehore, District- Sehore is Rs. 3,20000/- 
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In light of above points and as per the order dated 06/08/2024 of Honble NGT 

status of compliance of CPCB recommendations are found satisfactory during 

the inspection dated 10/08/2024. Therefore restoration of electric power 

supply for regular operation of unit M/s Jayshri gayatri foods Pvt. Ltd., 

Village-Pipaliya Meera, Tehsil- Sehore, District- Sehore (M.P.) may be 

considered. 

 

 

 

 

 

 

  

 

 

Jainendra Chandel 

Chemist, 

Regional Office, 

M P P C B 

Bhopal 

 

 Jaikumar Rajoriya 

Junior Scientist 

Regional Office 

M P P C B 

Bhopal 

  

 

 

 Brajesh Sharma 

Regional Officer 

RO, MPPCB 

Bhopal 
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Annexure-I 

Photographs taken during Inspected Dated 10/08/2024 
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. 2 Y JAYSHRI GAYATRI
lFIrtnr FOOD PRODUCTS PVT. LTD.

(lN : U15400MP2013PTC030049 | Tel : 0755-4927822

Thursday, 08 August 2024

The Chairman,

MPPCB, Bhopal, MP

Subject: Compliance of the orders dated 25.07.2024 By Hon'ble Court and request to revoke the
suspensions of order of disconnection of power supply.

Reference: Hon'ble Court order Dated 08.08.2024.

Respected Sir

With due respect, we wish to submit that we have followed all the directions and instructions given to
us by the officials of the MPPCB and CPCB to process the raw material which was on hold when the
electric power suddenly got disconnected on 16.07.2024.

We were directed to process the leftover raw materidl"which included raw milk, whey and cream to
salvage the contents as far as possible while ensuring that there is no pollution while processing. We
had submi

We also took care of the other instructions and guidelines given by them in their letter which included(q submission of the emergency protection plan, installing flow meters for effluent quanttty
measurement, installing PTZ camera, earmarking the designated area for storage of hazardous waste
material and making slope to the pit, the agricultural land owned by us has been cleaned of any
garbage and seeds are sown for growing vegetation and confirmed having obeyed the instructions.

D-S to sudden disconnection of the electric powei we were badly affected in terms of business and
with us the farmers or other milk producers also got affected who used to sell their milk to us through
the collection channels. These farmers and milk producers got badly affected as thev earn their

ll-:,- 
livelihood mostly by selling milk to us. on the other hand, we at Jayshri Gayatri Food products pvt Ltd

Y had to incur heavy losses due to wastage of milk and related products which were in process due to

../ sudden disconnection of electricity supply we could not complete the process.

To,

19

DE

\f-v -/- t\

fn uQ) X^:'"u*-5125K9r-1 ,^tu,_J. ocessed Whey - 23000 Liter

Vn I./OY: -.":l"n: 
o t b"o."^"^t:* m ate ria I to yie ld fol lowing prod u cts

Potlution C onlr rtl ftof, rd

Eific.: &N.."'....'tt"tttttt

we processed the entire quantity.
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JAYSHRI GAYATRI
FOOD PRODUCTS PVT. LTD.

CIN : Ul 5400MP201 3PT(030049 | Iel : 0755-4927822

Asstatedabove,P|eaSefindbe|owtheactionstakentowardscomplyingtherequirements

t. The agricultural land which was found with some garbage like plastic etc has been cleaned

manua||ybyuS'Wehaveploughedthe|andandsowingvegetationforourapprox.l80cows

living in tne cowshed'

2.Wehavec|eaneda||thetanksatouro|dETPsiteandareusingthemforstoringwaterforour
firefighhngSystem(FireHydrantsystem)andforstoringmorequantityofrecyc|edRotreated

wastewater.TheundergroundtankatETPsitecontinuestobeusedasco||ectiontankand

after removar of fat the eff.luent is being sent to new ETP of 500 KLPD capacity for further

3. ["::ffT.,eriar which sot spoired due to non-avairabiritv of erectricitv is being treated as per

the plan. (Disposal Plan already submitted MPPCB & CPCB)'

4. ZLD action plan is enclosed with this letter'

5.TheETPof500KLPDishavingsufficientStorageintermsofco|lectiontank,Anaerobicdigestor,

aerobicdigestor,c|arifierl,clarifier2andRoWaterStoragetank.stil|incaseofanybreakdown

theuntreatedeffluentcanbestoredforfewhoursinStoragetanksavai|ab|eatthep|antnear

co||ectlontank.|ncaseofanymajor.breakdownwhererepairmaytake|ongtime,the
productron will be halted till ETP is back in operation'

6. The hazardous waste storage site is defined and is separated in our plant and any hazardous

materia||ikeburntoi|ofmachinesarestoredincontainersandkeptinthedefinedHazardous

WasteStorageareaon|y.Wehaveputadisplayofthenameatthedesignatedarea'

T.TheMi|kfatStoragetankisdefinedandisinuse.Nospoi|agetakesp|ace.However,during

cleaningofmi|korcreamtankstheresidualmilkorcreamgetsintotheeffluentwhichisthen

co||ectedbackandstoredinmeta|drumsandsha||besoldtotheauthorisedrecyc|ers.

S.Thenewflowmetershavebeeninsta||edaSpertheinstructions.Thepictureofthesamets

attachedwiththisletter.ThePTZcameraatETPsiteisavai|ableandthecredentia|sforthe

same is enclosed herewith'

Please find below tne credentials of both the Camera at our Old & New ETP:

ApP: hilook

User: 919201991'420

Password: Milk@Magic

Encryption Password (only for Old ETP): abc123456
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JAYSHRI GAYATRI
FOOD PRODUCTS PVT. LTD.

(lN : U154fl)MP20I3PTC030M9 | Tel :0755-4927822

Further, we would like to submit the ZLD plan as mentioned below-

t'Thecompanydrawsonanaverageapprox.30KLPDwaterfromitsborewe||.Thisborewe||is
authorised for drawing max' 32 KLPD water by CGWA'

2.TheCompanyprocessesmi|kforproductionofvariousproducts|ikePaneelCheeseetc.and

therebyproduceswheywhichisapproximately85%ofthequantityofmilkhandIed.Which

varies on daily basis based on intake of ra* miik, raw milk being a natural commodity and

gets affected bY season'

3.Theremainingquantityofwaterrequiredfortheoperationoftheplantisreceivedfromthe
recycled Ro treated waste water from the ETp situated approx. 2 KM away from the plant'

quality of which is maintained as per the norms of the CPCB'

4. The total water available is used for the following purposes

a.operatronoftheSteamBoi|er-2nos.withcapacity8TPHand12TPHrespective|y'

b.operabonoftheRefrigerationsystemwhichisconnectedwithcoo|ingtowersano

c. :[fi:'J:;;:#:::lX"ruction area, office area, prant and machinerv, equipment'

toilets, cleaning of vehicles etc'

d.Drinkingwater'handwash'footwash'horticulture'cleaningofuniformsetc'

5.Coo|ingtowersusea|otofwaterwhichgetsevaporatedtoattainco|dtemperatureofwater
which is required by the refrigeration plJnt and by the heating and cooling heat exchangers

durrng processing of milk and milk products' 
,^,,.^,hirh ic rrsed for sr

6. Approx. 15-acre iand is owned/taken on rent by the company which is used for growing

vegetation and therefore requires iirigation'

j. The company also maintains a cow shed comprising approx' 180 cows and therefore a lot of

Water|Susedforc|eaningactivitiestokeeptheshedc|ean.Thecow-dungisusedtoproduce

manure which is then used for the land mentioned above'

8.Thep|anthasananofi|trationunit,ThepermeateofthisunitisusedforC|P/CoP(c|eaning)
of equiPment'

9. The plant therefore maintains Zero Liquid Discharge'

Moreover, As instructed by the honourable court , kindly provide us the details in order to provide

the Bank Suarantee to your good office'

srliy:_:_t:Tr?:j13r:.rg:9|9r-99!$!u.-ee!!",He!-r!-e'csr--u-s-re**q!:I 
-w''|I["!lr"e'p'rp{qs!i-o!

process.

;;, remain thankfur to the officiars of MppcB for their guidance which herps us to improve'

SincerelY Yours,

For Jayshri Gayatri Food Products Pvt' Ltd"

Authorised SignatorY

e)z.r
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Outlet Flow Meter - Factorv

Receiver Flow Meter - ETP
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RO Reciever Flow Mete
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Item No. 06

BEFORE TI{E NATIONAL GREEN TRIBUNAL
CENTRAL ZONE BENCH, BHOPAL

Appeal No. I l / Zo?4(Czl
(I.A. lyo. z6/ZoZ4l

. ,i]

M/s Jayshri Gayatri Foods products pvt. L-td;i, Appeilant(s)

Vs.

X4PPCI3 thlough its Mcnrbcr Src.rerarr

Date of ffearing: 06.AA.2C24

CORAM: HON'BLE MR. JUSTICE SHEO
HON'BLE DR. A SENTHIL VEL.

& Ors, l?csporrclcrrt(s)

KUMAR SINGH, JUDICIAL MEMBER
EXPERT MEMBER

tror Appellant(s): Mr. Om sliankar Shri.rastava, Aciv.
Mr. Dharamvir Sharrna, Adv.

For Respondent(s): Mr. yadvcLlr#a yaclav, Adr,.
N4r. N4e hrrl Bhardw:ij, Adv.

, M*. par'-rl ilhaclhoria, Adv.

ORDtrR

ln con-rpliancre c;1'thc orclr:r'clatccr 2s.o7.2024, the commitLee headecr by the

CPCL3 r'isitetj 1he site r.t'here r;iolati()ns i,i.'l r^t:pr.rr-1t:cl arrd sLrbmitted the

rcporl w'ir 1r ri,t- ii_illoiving non_(-orrr1llrrrnr:ets _

'fhe E'j'i) irrsterllecl by lirc i.cl rrsrr-\, wa,ls,or-operar_ional due tcr

closlilc of thc unit.

ii lndustrry hars inclircctly clischargecl eflluents into 1he natural clrain,

as the ZLD plant not vet instariecl, Frmergency protection plan not

submitted till yet.

iii. l.-lo'uri rnctcr at nc\v lrl'i'p ia not fl ,rrr t.ii.,rrrl ..rrrrl liii old E'|p is still

uncier use.

YI'Z cannera is not installccl.

Unit is not .rrnlrlvi ne i'ith \\iiit.r ir)rt'i:.1ion and control of

Pollrrliorr) r\ct . 1974. 29



The boiler ash found stored ncar the boiler housc requires effective

management.

vii. 'fhe plantation is not as per the CTO condition.

viii. The unit has not providecl proper closed room acquainted with

, slope, side channer and pit for the storage of hazarclous waste.

:ix. Empty drums of used oils were kept in open within the premises

with the drums of fat rriilk at the time of inspection.

x' No hazardous waste boarcl was displayed at the hazardous waste

storage area.

xi. The industry is partially complying under the Hazardous & other

wastes (Management and rransbor-rndary Moveme't) Rures, 20r6.

xii Learned counsel for the State FCB Ms. pa..l Bhadoria has

submitted the report with the analysis of the sarnple taken and copy

of the previous violation ancl decision taken by the authorities

concerned whereby and rvhereunder previously vide report dated

11-o3-2o22 the industry was found violating the terms and

conditions of the EC and environmental compensation to the tune of

Rs 01,20,50,000/- (Rs. one croreTwenty Lacs and Fifty Thousand)

was imposeci ancl deposiled.

2' The Learned Counsel for the appellant Mr. Om Shankar Srivastava has

submitted that this industry is providing the employment to several

persons arnd a food industry which provides the milk and the nearby

viflagers supply the milk and doing their business . and livelihood and

further submitted that if the industry is continuously closed then it wiil

face difficulty for further operation and it- may also affect the economy of

the nearby villagers.

We have considered the measltres
i

recommendation of CPCB which is as

requir-ec.l to bc taken in light of

under :-
30



"The t'reuocation of the closure direction may be considered after the
.'

''
'following compliances madd,bg the industrg: -

.. , ,t, i ' 
":'

,: i Submit the action plr.n for cleaninn,'..lnn agriculturat land"

,i , ' wheqe intentional disiharqe u)as done & execute within 7
:

. -J^..^ ,r' ' : i -:ii

. Quas.

ii.' Ctean up the old- E"t'P ancl put PTZ camera to superuise ang

discharge outsirie the Premise.

iii. ScientificalLg dispose the raw materiaL spoiled during the

closure penod.

iu. Submit the ZLD plan with Bank Guarantee to MPPCB.

u. Submit the emergencg protection ptin.

ui. Prouide the Hazardous uaste storage site, displag board as

per the HOWM Rules 20 16.
r'.

uii Prouide separate storqge for milK fat storage to auoid

spillage. ..,.

uiii. Repair JTow meter installed at new ETP inlet & other places.

Install flow meter . at the effluent outl:et point at the plant

premises. MPPCB ma.g uerifg the functionol.ity oJ the sQme.

ALso, it is recommended that -

, a-scertain the actual utater consttrtption, waste tuater

g e neratio n, treatment & uti\izatio n.

rlncl reco.uer the same. :

4. Accord.ingly, r,ve direct the Project Proponentl and State PCB to act in

accordancc with the recommendations and sr,rbrriission by the CPCB and

remedial nlrlitsl-tres must be adopted as soon as possible.

5. After conrltlrance of the recornmendation surbmitted b), the cPCB, the

project proponent shall submit the report to the State PCB and State PCB

will immecljrately take a decision for the continuance of the operation of the

unit. This 6rder may not be treated as a permission to operate the unit, 31



all .the reoommendations submitted and reported by the cpcB are

complied:,rrd in-case steps and measures have been taken by the project

Proponent lbr t1-re compliances of tlrc c<trrditions, tl-rcr-r in that case the

State PCB ri,ill immediately consider the revocation of the closure direction
:

within a tirne frame say within a week after the report submitted by the

Project Plr;ponent.

o. In-case tht: State PCBs is of the opinion that the unit

operate, lhen in that case a bank guarantee'of Rs
;

furnished by the unit with the condition that in case

is to be permitted to

5 lakhs should be

of further violation,

7.

that amoi,r:-.1 shall be forfeitecl in favour of the State.

In-case ol t ornpliances of the cor-rclitions and recommendations submitted

by the CPCB, the electric supply may'be cdnnected again for proper and

smooth fr-rr,ctioning and maintenance of the unit. Further Action Taken
I

ReR3rt by ,.ire State PCB be liled within 15 days.

Durirrg the course of hearing some representative of the villagers attended

thl,procecLiing and submitted an application which is unsigned addressed

to the Colicctor, Sehore. The copy of the application is forwarded to the

collector, sehore (for proper and necessary action, aifter verifying it).

Another {'o1,_12 6f an application of exec:utiorr in Originril Application No.

1512022 l^.irs been filed rvhich is not related to this record. 1'he same may

be keot on record.

List rr on29th August,2024.

Sheo Kumar Singh, JM

06'r' Augusl,2024
AppealNo. lll2O24(CZ)
PN

B.

Dr. A Senthil Vel, EM
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To, 
The Regional Officer 
MPPCB 

Bhopal, MP 

Central Zone Bench, 

ATRI FOOD PROR 

Respected Sir, 

JAYSHRI GAYATRI 
FOOD PRODUCTS PVT. LTD. 

CIN :01540OMP2013PTCO30049 | Tel:0755-4927822 

12th August 2024 

Subject: Compliance as per MPPCB letter number 3793 dated 30.07.2024 

Reference: Court order dated 06.08.2024 against Appeal No. 11/2024(CZ), before the National GkenTNnal. 

We have completed the following tasks as per the orders of the Hon. Court. 

.C.B. 
|567 

Rceive0 

With due respect, we wish to state that we have followed all the directions and instructions given to us by the 
officials of the Pollution Control Board to process the raw material which was on hold when the electric power 
suddenly got disconnected on 16.07.2024. 

The details of the activities for salvaging the spoiled products are given below. 

8HOP 

1. The agricultural land owned by us has been cleaned thoroughly and seeds have been sown to grow vegetation. 

2. The old ETP has been abandoned and only the new ETP of 500 KLPD is functional now. The old ETP tanks have 
been cleaned and are empty. The effluent available in OLD ETP was sent to 500 KLPD ETP for treatment. All the 
waste water treatment is being done at 500 KLPD ETP. PTZ camera has been installed. 

3. Electric power was restored vide MPPCB letter number 3793 dated 30.07.2024 for 9 days for remedial 

measures for the scientific disposal of spoiled raw material. the remedial measures were taken to extract spoiled fat 
and spoiled skimmed milk powder and spoiled whey powder to reduce the load on 500 KLD ETP as the ETP Could 

not handle spoiled milk and other raw material due to high load of fat and solids. Remedial measures were taken to 
ensure that the load on ETP is not high and is well within the limits of the design parameters of the ETP.It was. 

therefore, necessary to extract the spoiled fat and spoiled powder from the spoiled milk and whey to handle 
the spoiled milk as per the pollution laws and to abide by the orders of the NGT. 

The Raw milk available was approx. 128000 iter which was processed and cream was taken out. The skim milk 

so obtained along with available 49500-iter skim milk became 177500 liter. This skim mik was processed through 
Nano filtration to make concentrate for further drying process to convert the same into spoiled skimmed milk 
powder. The total of 1325O kg spoiled SMP obtained after drying process. 

The spoiled Cream obtained in the above process was added with the available spoiled cream and converted into 

7050 kg spoiled fat. 

The spoiled whey which was available approx. 23000 liter was also processed through Nano filtration and then 

dried to yield 1100 kg spoiled whey powder. 

For the above process, we needed steam, water, electricity, compressed air, refrigeration system to support tne 
processing plant for the above activities. The water used was partially from borewell and remaining from treated 
effluent recycled RO water. 

The waste water generated was sent to 500 KLPD ETP for treatment and treated recycled RO water was reused. 

Corporate OMce :JGF House, E-4/108, Arera Colony - 462016, Bhopal (INDIA)I E-mail : info@jgfpl.com Web:wwwjgtpl.com 33
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The spoiled SMP (Skimmed milk powder) and spoiled whey powder has been stored separately and marked as 
wacte nowder while the fat is stored in drums and kept separately for sale to authorised recyclers. The powder 
shall be used to prepare manure. 

A The ZD Dlan is as below. We will also procure and install suitable ME (Evaporator) to evaporate any excece 

Water by lulv 2025. We are also ready to pay the bank guarantee as per the directions of the MPPCB 

TRI FOOD 

1 The company draws on an average approx. 30 KLPD water from its borewell. This borewell is authorised for drawing max. 22 KLPD water by CGWA. 

2. The Company processes milk for production of various products like Paneer, Cheese etc. and thereby produces whey. Which 
varies on daily basis based on intake of raw milk, raw milk being a natural commodity gets affected by season and demand. 

4. The total water available is used for the following purposes 

PRODIL 

3. The remaining guantity of water required for the operation of the plant is received from the recycled RO treated waste water from the ETP situated approx. 2 KM away from the plant, quality of which is maintained as per the norms of the CPCB. And 

the evaporator condensate during manufacturing process. 

JAYSHRI GAYATRI 

a. Operation of the Steam Boiler-2 nos. with capacity 8 TPH and 12 TPH respectively. 

FOOD PRODUCTS PVT. LTD. 
CIN :U15400M P2013 PTCO30049| Tel: 0755-4927822 

b. Operation of the Refrigeration system which is connected with cooling towers and evaporative condensers. 

e. The RO reject is evaporated through Mist Evaporators. 

c. Cleaning of premises, production area, office area, plant and machinery, equipment, toilets, cleaning of vehicles etc. 
d. Drinking water, hand wash, foot wash, horticulture, cleaning of uniforms etc. 

5. The company also maintains a cow shed comprising approx. 180 cows and therefore a lot of water is used for cleaning activities to keep the shed clean. The cow-dung is used to produce manure which is then used for the land mentioned above. 6. The plant therefore maintains Zero Liquid Discharge. 

5. The ETP of 500 KLPD is having sufficient storage in terms of collection tank and RO water storage tank. Still in case of any breakdown the untreated effluent can be stored in the empty tanks of the old ETP storage tanks tilI the problem is fixed. In case of any major breakdown where repair may take long time, and the effluent cannot be further stored, the production will be halted till 500 KLPD ETP is functional again. 

6. The display board has been properly put at the site of hazardous waste storage area and at the entry gate as per the rules. 

Thanking you, 

7. Separate storage containers have been placed at the hazardous waste storage area to keep spoiled fat till the same is given to authorised recycler of MPPCB. 

Sincerely yours, 

8. The new flow meters have been installed at 2 places and they are functioning well. The Images have been submitted for your kind information. 

For Jayshri Gayatri Food Products Pvt. Ltd., 

As we have completed the tasks as per the order/instructions, we request to kindly restore the electric power supply. 

Authorised Signatory 

Rl GAY� 

BHOPAL 
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Uses area 

Cooling Tower 
Steam Boiler 

Domestic 

Manufacturing Process 

Cleaning -in-place 
Vehicle cleaning 

Gardening 
Floor cleaning 
Toilets 

Mist Evaporator 

Assumptions: 

TOTAL 

Quantity of 
water (Liter) 

WATER MASS BALANCE 

TRLFOO0 PRODUC 

155000Recycled treated effluent RO 
30000 Recycled treated effluent RO 

5000 Borewell water 
25000 BorewellI 

466000 

JAYSHRI GAYATRI 
FOOD PRODUCTS PVT. LTD. 

CIN : 01540OMP2013PTC030049 | Tel: 0755-4927822 

105000 Evaporator condensate 
35000 Evaporator condensate 
10000 Evaporator condensate 

10000 Evaporator condensate 

1000 Recycled treated effluent RO 
125000|RO reject water 

SHRI 

Source of water 

*Whey generation from manufacturing process = 159000 liter 

GAY 
BHOPAL 

500 KLPD Waste water treatment evaporation loss @ 14 % approx.= 51000 liter 

TOTAL 

Waste water 

generation (Liter) 

10000 

15000 

3000 

184000 

105000 

35000 

10000 

0 

0 

362000 

Corporate Office: JGF Mouse, E4/108, Arera Colony -462016, Bhopal (NDIA) | E-mail : info@jgfpl.com | Web : www.jgfpl.com 35

Annexure IV



aft, 

fayy: 

6/Ai/ ufa/2024 

Telephone:- 0755-2466392 Email:-romppeb bpl@rediffmail.com 

styret (49) I 

BLiFE 
Lifestyle for 
Environment 

gRY T 4Z hHI# 3565 fi# 16.07.2024 

4IT, ftiA // O/2024 

Annexure-V
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Sub: Caleulation of Environmental Compensation on M/s Jayshree Gayatri 

Ref: H.0. MPPCB Letter Number 3565 dated 16-07-2024. 

In reference to the order dated 28/08/2019 of the Hon'ble NGT in the matter 

of OA 593/2017, the environmental compensation is assessed on M/s Jayshree 

Gayatri Food Product Pvt. Ltd. as per the CPCB Guidelines and the details are 

given as under: 

() 

Food Products Pvt. Ltd. 

Where, 

(ii) 

(A) As per Formula- EC= PIxNxRxSx LF 

(v) 

EC is Environmental Compensation in Rs. 

PI = Pollution Index of industrial sector 

N=Number of days of violation took place 

R=A factor in Rupees for EC 

(iv) 

S= Factor for scale of operation 
LF = Location factor 

Pollution Index of Industrial Sector (PI) 

As per the CPCB guidelines M/s Jayshree Gayatri Food Product Pvt. Ltd. 

Sehore industry is of Red category medium scale industry therefore, PI is 

taken as 80. 

Number of days of violation took place (N) :8 

Date of violation observed- 09/07T/2024 

Date of closure notice issued- 16/07/2024 

(ii) Factor is Rs. For EC (R) 
No. of days of violation = 8 days 

Factor for scale of operation 

R is a factor in Rupees, which may be a minimum of 100 and maximum 

of 500. Hence, Ris taken as 500, as it a case of gross violation. 

Location factor (LE) 

:80 

:500 

M/s Jayshree Gayatri Food Products Pvt. Ltd. is a medium scale industry. 

Thus, the factor for scale of operation is taken as 1.0 for medium scale 

industry. 

Thus, 

:1.0 

EC = PxNxRxSx LF 
EC=80x8x500x1.0x1.0 

EC= Rs, 3,20,000 only 

:1.0 

Population of Sehore as per Census 2011 is 1.09 Lakhs and the industry 

lies within 10km distance from the boundary of Municipal Council, 

Sehore. Thus, the location factor is taken as 1.0 
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> As per CPCB guidelines, in any case minimum environmental 

compensation shall be Rs. 5000/day. 

Hence EC = No. of Days' Violation x 5000 
EC = 8x 5000 

EC = 40, 000 

Therefore, Maximum EC to be levied hence Compensation Rs. 3,20,000 to 

be levied on unit. 

Jainendra Chandel 

Chemist 

ROMPPCB Bhopal 

BrajeshSharma 
Regional Officer 

ROMPPCB Bhopal 
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LiFE Lifestvle for 
|nvironmnt 

shr5 a /Huftal/�hl/ 2024 

+91-755 2464428/2466191. & it mppctb@redifmáil 
com' 

www.mppcb 
mpgov.in 

3.. 

311TY 

D R 

2033 

2. al I Ya 6H0c6 3563, 
ficF 10/07/2024 Meru 

Epco Branch, Paryavaran Parisar,. E-5; Arera Colony, Bhopal Alc No. 3229010100012663 IFSC Code 

3fef 1974. ô1 eTRT 33 'F à 3ÍrfI 

(CAn) 

3/Tõ/a/2024 414, fH0# 16/07/2024. 
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uataz uftz, g-5, 3rdN STtft, aur (I)- 4r2016 
R0755)2464428, 2466191 e-mail: ms-mppcb@Mp.gov. in 

GACS3138/�h/Hual/ 2024, 
Hrafera-3r|er 

aura, fzatr 9ooo24 

"3. We have considered the measures required to be taken in lighu of recomnmendution of CPCB which iv 
as mder: 
"The revocation of the closure direction may be considered after the following compliances made by 
the industry: -

Submit the ZLD plan with Bunk GuarUntee to MPPCB. 
Submit the emergencv protection plan. 

Subnit the action plan for cleaning the agriculrural land where intentional discharge was done & 
ereCule wiihin 7 davs. 

LIrt 

Received J.. 

Clean up ihe old ETP and puu PTZ camnera to supervise any dischurge outside the premise. 
Scienifically dispose the rw material spoiled during the closure period. 

Provide the Hazardous waste storage site, display board as per the HOWM Rules 2016. 
Provide seprate storage for nmilk fat siorage to avoid spillage. 

Also, it is recommended that 

BHOP 

Repair flow neter installed at new ETP inlei & other places. lnstall flciw meter at the efiluent 
outler point at the plunt prenises. MPPCB may verify ihe funciivnality of the same. 

MPPCB nnay assess & imposed Environmental damage cost and recover the same. 

> MPPCB may conduct the water audit of the industry to ascertain the actual water consunpion, wee 
"ler generai0n, treatnent & utilization. 

f. Accordinghy. we direct the Project Proponenm and State PCB w uct in uccordunce wth the 
recomnendativns und submission by the CPCB and remedial measures must he adopted us soon us 
possible. 

S Afler conpliane of th recommendation submied by the CPCB, the project proponent shall submit 
the report o the State PCB and State PCB will imnediately take a decision for the coninuamce of e 
operation of the wnit. This order may not be treuted as a permission to operate the unit, but it is for the 
State PCB to complv the environmenal conditions and if all the recommendations subnitted und reported 
by the PCB re complied and in-case steps nd meusures have been luken by Ine Project Proponent for 

te complian es of the conditionsthen in that case the Stae PCB will immediaely consider the 
revoalon of the closure direcion within a time frame sav witlin a week after the report subyited by the 
Project Proponent. 
6 In-cNe the State PCBs Ls of the opinion that the unit is to be permited to operate, then in thal case a 

husk gumuntee of Rs 5 luklas should be furnished by the unit wth he condition that in case of turthe" 
Volation lht amount shall be forfeited in fuvor of the State. 
- I-case of comipliances of ihe conditions md recum1nendulions subuitted b, the CPCB he tlecwik 
vppdv mn he cummeced again for proper and smoorh fun tioning and naintenunce af the wnit Furihc 
4 thon Tuken Report by the State PCB be filed wihin 15 duvs 
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The Gcographical locations, pholographs and visual observations were recorded during inspection. The statuses of 

cOnipliance of the recommendations of CPCB by Project proponent were observed during the inspection and 
details are mentioncd as under: -

Submit the action plan for cleaning the agricultural land where intentional discharge was done & 
execute within 7 days 

Project proponent vide letter dated 08/08/2024 and datcd 12/08/2024 has submitted action taken report for 
the cleaning of agriculture land where intentional discharge was done. 

ii. 

qatag uf, -5, 3N HTetcft, rUrT (H9) - 462016 
0755)2464428, 2466191 e-mail: ms-mppcb@mp.gov.in 

The MPPCB officials inspected thc agriculture land on 10/08/2024 and observed that the pipes used for 
discharge of untreated industrial effluent of M/s Jayshri gayatri foods Pvt. Ltd.. Village-Pipaliya Mecra. on 
agriculture land are removed and no pipe was observd. 

PP has cleaned and ploughed the land and sowing vegetation for cows. 

The agriculture land on which intentional discharge was seen on dated 10/07/2024 was cleaned by PP and 
also ploughed the land to overturn the upper soil cover. 

No industrial effluent was observed on the agriculture land during inspection. 

iüi 

The grass was seen growing on the land. 

PP vide letter dated 08/08/2024 and dated 12/08/2024 submited that they have cleaned all the tanks of old 
ETP and will be used for storing water for firefighting system. 

Clean up the old ETP and put PTZ camera to supervise any discharge outside the premise 

As per letter underground tank at ETP site will be used as effluent collection tank and after removal of fat 

the efMluent will be transferred to new Efluent Treatment Plant of 500 KLD capacity for treatiment. 
The MPPCB officials on dated 10/08/2024 inspected the old ETPof 200 KLD capacity located on the back 

site of industry and observed that the tanks are cleaned & emptied and not eftluent was found stored in to it. 
PTZ canera was found installed on the column of boiler house. The representative of unit shown the live 

demonstration of PTZ camera. It was operational and having clear view to supervise and discharge outside the 

premises. 

iv. 

Scientifically dispose the raw material spoiled during the closure period 
PP vide letter dated 08/08/2024 and dated 12/08/2024, submitted that the raw material which got spoiled 

due to non-availability of elcctricity is being treated as per plan. The spoiled milk which was already there in the 

stock used to produce waste powered and waste fat and remaining waste water sent to ETP for treal1nent. 

The MPPCB officials on dated 10/08/2024 inspected the plant and observcd that the perishable matter is 

deposed of as all the tanks were found empty. 

As per the Honble NGT order dated 25/07/2024, MPPCB issued vide order dated 30/07/2024 to MPEB to 

revoke the electric power supply for 09 days to scientificaly disposal of the spoiled raw material, 

Accordingly PP has operated the plant to reduce the pollution load of the spoiled milk by removing waste 

powder and waste from the spoiled milk and then sent the waste water generated from above process to ETP of 500 

KLD capacity for final treatment. 
During inspection no foul smell was felt within the plant area. 

During inspection the electric power of the unit was found disconnected by MPEB and plant wus not is 

operation. 

Submit the ZLD plan witb Bank Guarantee to MPPCB 

PP vide letter dated 08/08/2024 and dated 12/08/2024 submitted the Z1.D plan. 

As per ZLD plan PP subnitted that they will also procure and install suitable ME (Evaporator) to evaporate 

any excess water by July 2025. They will pay the bank guarantee as per the directions of the MPPCB. 

The main points of ZLD plan is as under: 

The company draws on an average approX. 30 KLPD water from its borewell. This borewell is authorised 

for drawing max. 32 KL.PD water by CGWA. 
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qafaz ufte, 5, 3T hiGl l, atqTT (H9.) 
R(0755)2464428, 2466191 e-mail: msS-mppcb@mp.gov.in 

The Company processes milk for production of various products like Paneer, Cheese etc. and thereby 

produces whey. Which varies on daily basis based on intake of raw milk, raw milk being a natural commodity gcts 

aftected by scason and demand 
The remaining quantity of water requircd for the operation of the plant is received fron the recycled R0 

trealed waste water from the CTP situated approx. 2 KM away fron the plant, quality of which is maintained as per 

the nornns of the CPCB. And the evaporator condensate during manufacturing process. 

d 

lhe total water available is used for the following purposes 

Operation of the Stean Boiler -2 nos. with capacity 8 TPH and l12 TPH respeclively. 

Operation of the Refrigeration system which is connected with cooling towers and evaporative condensers. 

The RO reject is evaporated through Mist Evaporators. 

Cleaning of premises, production area, office area. plant and nnachincry, cquipment, toilets, cleaning of 

vehicles etc. 
Drinking water, hand wash, foot wash, horticulture. cleaning of uniforms etc. 

The connpany alsO maintains a cow shed connprising approx. 180 cows and therefore a lot of water is used 

for clcaning activities to kcep the shed clean. The cow-dung is uscd to produce manure which is then used for the 

land nnentioned above. 

The plant therefore maintains Zero Liquid Discharge. 

The MPPCB officials on dated 10/08/2024 inspected the Bore well, Fresh water storage area. Effluent 

Treatment Plant of 500 KLD capacity. 

The S00KLD UASB technology based ETP has following unit operations with their capacity: 

S.NO. 

2 

3 
4 

5. 
6. 
7. 

8 

9 

10. 

Unit operation 
Sereen Chamber &Fat trapper 

Equalization tank 
UASB reactor 
Primary clarifier 
Aeration tank 
Secondary clarifier 
Filter feed tank 

Ultra-Filtration 
Reverse Osmosis 

RO permeate lank 
RO reject tank 

Capacity 
08 KL 
450KL 

The UASB anaerobic digester 

462016 

3000KL 
150KL. 

Submit the emergency protection plan 

750KL 
150KL 

25KL. 
SOKL 
20KL/hr 

80KL. 
70KL 

The ETP was found operational but effluent was not coming from the plant as power supply of thc plan 

was, disconnected. PP informed that the ETP is kept functional to make bio-reactor media alive. This is achieved by 

recirculation of available waste water. 

Two HDPE pipes line are laid from plant to ETP and from ETP to Plant to carry effluent and treated water 

respectively through these pipes. 
A site lab is establish in the ETP premises and record being maintained about flow and chemical 

parameters of efluent and treated waste water. 

Two PTZ cameras are installed which are accessible through internct 

PP vide letter dated 08/08/2024 and dated 12/08/2024 submitted the emergency protection plan. 

As per plan 500 KLPD is having sufficient storage in terms of collection tank and RO water storage tank. 

Still in case of any breakdown the untreated effluent can be stored in the empty tanks of the old ETP storage tanks 

till the problein is fixed. In case of any major breakdown where repair may take long time, and the etiluent cannot 

be further stored, the production will be halted till 500 KLPD ETP is functional again. 

Provide the Hazardous waste storage site, display board us per the HOWM Rules 2016 

The MPPCB officials on dated 10/08/2024 inspected the Hazardous Storage area and the display board as 

per the HOWM Rules 2016 

PP has provided covered shed with proper platforn and collection pit for Hazardous waste storage within 

the plant presmises. 
Display board as per the HOWM Rules 2016 is provided at the entrance of the plant. 
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vii. 

\ii. 

Provide separate storage for milk fat storage to avoid spillage. 

The MPPCB officials on dated 10:08/2024 inspcctcd the Storage area for milk fat storage. PP has provided 

cOvercd shed with proper platform. 

qefaz ftuz, -5, 3r oetf, atur (H.u.) - 462016 
(0755)2464428,2466191 e-mail: ms-mppcb@mp.gov.in 

Repair flow meter installed at new ETP inlet & other places. Install flow meter at the effluent outlet 

point at the plant premises. MPPCB may verify the functionality of the same 
The MPPCB officials on dated 10/08/2024 inspected the flow meters installed at Generation point of 

eftluent at plant, at ETP inlet, at ETP outlet and at RO inlet. 
The new flow meters are installed and were in functional condition. 

Additional Points 

MPPCB may conduct the water audit of the industry to ascertain the actual water consumption, 
waste water generation, treatment & utilization. 

The MPPCB officials on dated l0/08/2024 discussed the actual water consumption, waste water generation. 
reatment & utilization of treated waste water with the plant representative. Accordingly the information provided by 
PP are given as under: 

The product wise manufacturing process and the details of plant and machinery are provided. 
There are total 10 products manufactured using milk as main raw material. 
The products are Butter, Cheese, Cream , Dairy Based Dessert ( Swcet). Fat Spread and Mayonise, 

Flavoured Milk. Ghee, Milk Powder, Paneer and Ready To Eat. 
Water supply is from one bore well and per day water extraction is 32 KLD. Plant is having a 100 KL 

storage facility within the plant premises. 
The average production is reported as 250000LPD of Milk. 
There are two Boilers of 8 TPH capacity and 12 TPH capacities. Water consumption is 30 KLD and Boiler 

blow down is 15 KLD. 
DM plant is having capacity of 10KLPH capacity. 
Water consumption and discharge from different activities are as under: 

Activity 
Water consumption in Boiler 
Boiler Blow down KLD 
DM Plant Details 

Manufacturing Proccss KLD 
Water required for the washing and cleaning in KLD 

Water consumption in Plantation 
Total waste water generation KLD 

Quantity of Treated waste water recycled KLD 
Uses of Recycled treated waste water KL.D 

Uses Activity 

Coolng Tower 
Steam Boiler 

Domestic 
ManufaCturng 
Process 

Cleaning 
place 
Vehicle cleaning 
Gardening 

Acivity wise water consumption and source of water is given as under: 

Floor clcaning 
Ioilets 

Mist Evaporator 

Quantity 
of Water 
(liters) 
I55000 
30000 
S000 
25000 

105000 

35000 
10000 
10000 
I000 

155000 

Source of Water 

Recycled treated efMuent R0 
Recycled treated elllueni RO 
BorewellI 
Borewell 

Fvuporalor condensale 

Evaporator condensate 
Evaporator condensate 
Evaporator condensatc 
Recycled treated elucnt RO) 
RO rejet water 

Quantity 
30KLPD 
15KLPD 
10KLPH 

25KL 
150KL 

10 KLPD 
362 KLPD 

186 KLPD 
186 KLPD 

0 

Waste 
generation 
(liters) 

3000 

10000 
15000 

800 

I84000* 

l03000 

35000 

10000 

water 

In view of above it is observed that during the manufacturing of Paneer, Checse, Skim Milk, Butter, l'at 
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Spread swater is n0t added but water is generated. Whercas in the manufacturing of Mayo water is consumcd for 

preparation. 

plant arca. 

yafaz uf, -5, 3e 5Cf, tqT (AI) - 462016 
(0755)2464428, 2466191 e-mail: ms-mppcb@mp.gov.in 

Most of the waler is required for cleaning and washing purposes to maintain hygienic conditions within the 

The vehicles carrying fresh milk to plant also washed thoroughly with fresh water after unloading of milk. 

In view of Fresh water intake from Bore well is approx 32 KLD whercas waste water generation is approx 

320-365 KLD (Avg). 
MPPCB may assess & imposcd Environmental damage cost and recover the same. 

Environmental Compensation on M/s Jayshri Gayatri Food Products Pvt. Ltd., Village-Pipaliya Meera, 

lehsil- Sehore. District- Sehore (M.P.) for violation period 10/07/2024 to 16/07/2024. is assessed based on the 

CPCB methodology of EC assessment. 

Environmental Compensation to be levied on M/s Jayshri gayatri foods Pvt. Ltd., Village-Pipaliya Meera, 

Tehsil- Sehorc, District- Sehore is Rs. 3.20 Lakhs 

4 

5. 34T o zfra 3fNHTUT 3T�RT f0H 06/08/2024 tT 6 34GHN HfQSY À 
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haias 3919/A5/4uaat/2024, 
ufafefu: 

4 

qafaru uftu, -5, 3 BIeli, otur H.T.) - 462016 
(0755)2464428, 2466191 e-nail: ms-mppcb@mp.gov.in 

6 

LitE 
Lifestyle tor 
Environment 

(T fT) 
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